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(b) if so, by when the scheme i« likely 

to be implemented and what would be the 
cost thereof?] 

 
f[THE DEPUTY MINISTER IN THE 

MINISTRY or RAILWAYS (SHRI SHAH 
NAWAZ KHAN):   (a) No, Sir. 

(b) Does not arise.] 

 

 
t [ATTACK  BY   PAKISTANI  MISCREANTS 

ON INDIAN BOUND TRAIN 

•45. SHRI NAWAB SINGH CHAU-
HAN: Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that some 
Pakistani miscreants stopped an India-
bound railway train, full of persons 
'belonging to the minority community, in 
the month of April last and attacked the 
passengers; 

(b) if so, what are the details of the 
incident and how many persons were 
injured and how many were killed in the 
incident; 

(c) the place at which the train was to 
enter the Indian territory and whether any 
Indian officials were travelling in the said 
train; and 

(d) how the connection between 
Indian and Pakistani railway trains is 
maintained on that line and whether there 
is any joint arrangement by the two 
countries in this regard; and if so what is 
that arrangement?] 

 
t[ ] English      translation. 
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HTHE DEPUTY MINISTER IN THH 
MINISTRY OF RAILWAYS (SHRI SHAH 
NAWAZ KHAN) : (a) and (b) Attention is 
invited to the statement of the Prime 
Minister in the Rajya Sabha on 11th May, 
1962. 

(c) Details are not available. 

(d) As per existing joint arrangements 
between the two countries through 
passenger trains one each way are 
running daily from East Pakistan to India 
and vice versa between the stations, 
details of which are contained in a 
statement placed on the Table of Rajya 
Sabha. 

STATEMENT 

Passenger trains running between 
India and East Pakistan 

(a) Broad Gauge— 
1. Sealdah (India)—Parbafipur 

(Pakistan). 
2. Sealdah (India)—Goalundo 

(Pakistan). 
3. Sealdah  (India)—Khulna    (Pak-

istan). 
4. Haldibari       (India)—Parfoatipur 

(Pakistan). 
(b) Metre Gauge— 

1. Kaijimganj (India)—Kulaura 
(Pakistan). 

2. Barsoi (India)—Biral (Pakistan). 
3. Alipurduar Jn.    (India)—Mogal-hat 

(Pakistan). 
4. Mai Jn. (India)—Burimari (Pak-

istan) .] 
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SHRI A. B. VAJPAYEE: On a point of 

order, Sir. Government functions under 
the principle of joint response bility. The 
hon. Railway Minister is not justified in 
saying that this ques- 

tion be put to the External Affair* 
Ministry. It is for him to obtain the 
necessary information from them. He has 
not denied that members of tho minority 
community were attacked in a railway 
train. May I know, Sir, why our Deputy 
High Commissioner in Dacca has not 
been approached to give correct 
information in thia regard? 

 
SHRI A. B. VAJPAYEE: I have put a 

specific question whether out Deputy 
High Commissioner at Dacca has been 
instructed to obtain information in this 
regard. 

SARDAR SWARAN" SINGH: The 
Deputy High Commissioner at Dacca is 
supposed to supply information on this 
and had some instructions. In spite of his 
best efforts the maximum information 
that has been obtained has alreadv been 
supplied. 
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SHRI A. D. MANI: Am I to understand 

that the Indian Railways or rather, the 
Railway Board, did not eddress any 
representation to the Pakistan Railways 
about this matter, but let this matter 'be 
handled by the External Affairs Ministry? 

SARDAR SWARAN SINGH: This 
matter has been handled by the External 
Affairs Ministry and rightly so. 

SHRI BHUPESH GUPTA: How does 
he eay *rightly'? Undoubtedly in relation 
to the two States, the External Affairs 
Ministry comes in. But then this is a 
question of bringing in or transporting 
people and when there are certain 
arrangements with regard to the 
adjustments of railway trains and so on, 
why did not the Railways also take the 
initiative in this matter? 

t[ ] Hindi translation. 

SARDAR SWARAN SINGH: It was not 
necessary. Whatever was the information 
that was available, that has been supplied 
to the hon. Member. 

SHRI A. B. VAJPAYEE: What is the 
use of saying it was not necessary, when 
the train was actually attacked and 
members of the minority community 
were butchered? Why did not the 
Railways obtain the information? How 
can the hon. Minister say it was not 
necessary? 

MR. CHAIRMAN: He means it was 
not necessary for the Railway Ministry, 
since the information was obtained 
otherwise. 

SHRI A. B. VAJPAYEE: But so far as 
the External Affairs Ministry was 
concerned, they were not able to give the 
full information. 

SARDAR SWARAN SINGH: As for the 
External Affairs Ministry, whatever 
information they haH, that has already 
been supplied by the Prime Minister to 
this honourable House. And we should 
remember that with regard to the 
happenings in Pakistan, we cannot always 
get correct information in the form in 
which we want, howsoever 
uncomfortable or difficult the position 
may be. It is not unknown to the hon. 
Members that there are very real 
difficulties on such occasions to get 
precise and correct information, and this 
is not an isolated case. 

 


